
GOVERNMENT OF MEGHALA Y A 
LAW (B) DEPARTMENT 

***** 

NOTIFIC ATION 

Dated Shillong, the 031"11 August, 2023. 

No. LJ (B) 48/2020/109 - In the interest of pub lic s rvice an l in ex rc ise f the power 
conferred by sub-section (I) of Section 20 of the ode of Crim.inal 11' cedure 1 73 the 
Governor of Meghalaya is pleased to apl oint hri . P . . T nsng. Blocl Deve lopment 
Officer, as the Executive Magistrate within ohra Civi l li b Division hra with im med iate 
effect until fm1her orders. 

Memo No. LJ (B) 48/2020/109-A 
Copy forward~d to:-

/~--
-~ -------Cyril V':n:-Dicngdoh), 

Secretary to the Govt. of MeghaJaya, 
Law (B) Department 

*** 

Dated Shillong, the 03"!! August, 2023. 

J. The Sub Divisional Officer (C), Sohra Civil Sub Division, Sohra, Shillong with 
reference to your letter No. SSD/JDCLlLO/PU/2120 lS/vOL-J/J 27, dt. 19.07.2023 . 

2. Tbe Direcl r of Printing & Srationel , Meghalaya, Shillong for publication of 
Noti fication in the Meghalaya Gazette. . 

3. TJle Fer nnel & .R. ) D partment for information. 
",/' . "The Data Entry Operator Law ( ) Department for uploading the Notification in the 

Lm, Department , ebsite. 

By order etc., 

Deputy Secretary to the Govt. ofMeghalaya, 
Law (B) Department. 

*** 


